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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, FINANCE CENTRE,
3RD FLOOR, NEW TOWN, KOLKATA

O.A. No. 133 Of 2023 /EZ
po I.A. No. 30 of 2024
[.A. No. 49 of 2024

K/ BHATTACHARY YA In the matter of :

City Civl Court \ )
Calcu.'- - Serajul Islam & Anr.

O Regn. No. 085 of L2l ;i .

% Expiry Deit? J&T Applicants
31.03.20

\/ /’Q)Q’ Versus

Of WQC\/

The State of West Bengal & Ors.

............... Respondents

WRITTEN NOTES ON BEHALF OF THE APPLICANTS

1.  The Applicant No. 2 is the legal and recorded owner of the
plot Nos. 707, 708, 712, 713, 714, 715, 716, 670 & 677 in
Khatian Nos. 88, 1070, 1074, 1076, 1205, 1316, 322, 346,
807, 813, 814, 815, 1206, 1214, 12346, J.L. No. 11, Mouza
Madna, P. S - Nalhati, within District — Birbhum. Total

area being 7.26 Acres.

2.  The Applicants filed an Original Application under section
18(1) read with Section 14, 15 and 17 of the National
Green Tribunal Act, 2010, being O.A No.133 of 2023 /EZ
before the National Green Tribunal Eastern Zone Bench,
Kolkata in order to restrain the Private Respondent Nos.

13 to 19, their associates and subordinates from carrying
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out illegal and unauthorized mining and stone quarrying
activities in the above mentioned plots within the district of
Birbhum without any Environment Clearance, Mining

policy and other statutory permissions.

That Applicants state that the Hon’ble National Green
Tribunal vide order dated 4.10.2023, constituted a
Committee to file report . That, in Compliance with the
aforesaid order, on 17.11.2023 the Committee visited the
alleged stone quarry sites at plot Nos. 707, 708, 712, 713,
714, 715, 716, 670, 677 Khatian No. 88, 1070, 1074,
1076, 1205, 1316, 322, 346, 807, 813, 814, 815, 1206,
1214, 12346, J.L. No. 11, Mouza — Madna, P.S. — Nalhati,
District — Birbhum .

That from the joint inspection conducted on 17.11.2023 .

)

theé, Committee members observed gross violation of rules

and \ procedures. The Committee members made the

l'f‘giiving observation:
)
pant illegal stone - quarrying is being carried out at
the site specifically on the alleged Plot Nos. 707, 712,713,
714 and 715 amongst certain others, in Mouza — Madna,

Ps — Nalhati, Birbhum District .

The quarry lay outs are unscientific and accident prone.



c) The unit operations (drilling, blasting, loading,
transportation, crushing and size — separation are carried

out compromising safety aspects.

5. The Committee members recommended that the Hon’ble
National Green Tribunal may consider issuing directives for
immediate closure of the quarries with a complete ban on
all quarrying and associated activities within the precincts
of the quarries . The void created through excavation may

be fenced off.

6. That on 16.02.2024 the Hon’ble National Green Tribunal
Eastern Zone Bench, Kolkata in view of the averments in
the affidavit of the Officer on Special Duty (OSD), West
Bengal pollution control Board, directed the Respondent
No. 2, Additional Chief Secretary, Department of
Environment, Govt. of West Bengal and Respondent No. 5,
District Magistrate, Birbhum, to take immediate steps to
prevent illegal mining and file affidavit.

[TRA
BHAéanJ:&CHARW iven\ by the Hon’ble Tribunal to the Respondent No. 2,

Cm,r Cv'| Court
Calcu.'. c} ittonal Chief Secretary, Department of Environment,

egn No. 065 of lue?
Expiry Dete c@ of West Bengal and the Respondent No. 5, District

31.03.2027
@%,glstrate Birbhum to take immediate steps to prevent

Of X
\\Q/ eq//ﬂegal mining, the said Respondents failed to comply with

OTA
/\&O R}Th Applicants state that in spite of the precise direction

the order/ decision . The illegal mining is still continuing at

a relentless pace.
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A copy of the Photographs of the illegal mining at the said
plots are annexed herewith and collectively marked as

Annexure — A

The Applicants state that in view of the above stated
circumstances the applicants file an Application dated
28.03.2024 to initiate proceedings under section 26 & 28
of the National Green Tribunal Act, 2010 against the
Respondent No. 2, Additional Chief Secretary, Department
of Environment, Govt, of West Bengal and the Respondent
No. 5, District Magistrate, Birbhum for failure to comply
with the order dated 16.02.2024 passed by the Hon’ble
Tribunal being [.A No. 30 of 2024 EZ .

That the Respondent No. 5 / District Magistrate Birbhum
filed Affidavit of Compliance dated 17.05.2024 stating that

\‘! k place long time ago but there is evidence of recent

extraction over plot No. 688 and partly on Plot No. 715 in
‘uza — Madna, JL No. 11 under P.S - Nalhati, District —

rbhum .

The Applicants state that in spite of the restraining order
dated 16.02.2024 by the Hon’ble Tribunal the illegal
mining and stone quarrying activities are continuing till

date. In view of such circumstances the applicants
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registered innumerable written complaints with the

concerned Nalhati police authorities.

The Applicants submits that the Respondent Nos. 13, 14,
17, 18 & 19 are using Crushers illegally with out any

permit and license .

The deponents state that further more on intricate
observation of a photograph in page in page No. 13 of the
Affidavit dated 7.12.2024 filed by the respondent No. 5, a
JCB Excavator can be seen at the alleged site along with
location, Mouza Madna which is a crystal clear evidence
that illegal mining and stone quarrying activities are
continuing till date as on 6.12.2024. Heavy duty vehicles
like PRIMA TRUCKS, CRUSHER and JCB excavators are
been actively used for illegal mining and transportation of

" said stone boulders and chips.

SUBMISSION :

~' The Applicant no. 2 has suffered irreparable damage to

his property and thus prays to the Hon’ble Tribunal to
give direction for appropriate compensation and relief for
environment damage and pollution to his property and
financial loss to his livelihood give an area equivalent to
the land damaged by the private respondent
compensation amount of Rs. 1,00,00,000 /- (One Crore)
only per bigha.

PRAYER :
The Applicants further prays that strict punishment in

accordance with law may be administered to the private



as well as the state respondents for the harassment,

mental torture and financial loss.

And to pass such further necessary order or orders as

your Lordship may fit and proper.

Prepared in my office

Nooweou. o

Advocate
Enrolment No.WB/1725/2002
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GOVERNMENT OF WEST BENGAL

State Transport Department
[ RAMPURHAT ARTO |

VEHICLE PARTICULARS

Appicobon Mo WR2SO114T5085384 Regisiraten No WRASTTIR

Ownes Name DUDISHAL SOREN SonfWila/Daughter of FABLIATAN SOREN
Verwie Class Goods Carmer Viahucis Makor ASHOK LEVLAND LTD
Monih/Vear af Mana! 022 Ownership Typo INDIADUAL

Sperd Covermor Ne o Speed Governat Filted On 17-3AN-2023

Spead Guvernor Manul DENSO

Fresant Asdrons CHANDANNAGAR BANIOR. NALHATI RAMPURHAT Bvbihum West Bangal-731241
Chussm No B LIVPDXNRF 24862 Engina Mo NLEZTD0520

Codor WHITE Vehicks Status ACTIVE

Crmner Seral Mo 1 Body Type: BOX TIPPER Mo of Cybrders ]

Horsa Powss(BHF)  321.60 Sealfinc. driver} 2z Uniaden Wilkg): 18275
Laden Witkp)y 25000 Tar Amgunt 4383 Cubls Capacity: 7980.00
Venicta Model NIISIZNISI TTIF  Whes! Base 5250 Floor Aran 0000
Rogstration Date 18-Jan-2023 Regn Veiid upito 17-Jan-2030 Tax Pakt upto. 16-Jan-202%
Fued DITSEL Fitnass upla 16-Jon-2025 Vehicle Norms BHARAT STAGE Vi
Laai Change of Address on Last Altarntion of Vehicls on

insurance From Magma HOU Genaral Insusence Co. Lid. vide poficy canificateicovemote no ks walid from 23-Aug-2024 1 22-Aug-2025
e Des

1. Hypothocabon-INDUSIND BANK LIMITED, 41 SBHAKES PEARE SARAN, Kolksta-700017

Prormit Numbser WB2023-GP-5854A Pormit Tyos Goods Pormut

Pormit Category - HEAVY GOODS PERMIT RTO Office Name RAMPURHAT ARTO
Bervico Typs Goods Service

Slandg Capacity’ o Sinep Capacity: o

Pamwt Vit From O4-Apr-2033 Parmit Vil Upto 03-Apr-2028

PUCC From: 14-Jan-2025 PUCE Uptor 13-Jon-2026

PERMIT AREA DETAIL

Rogion Code Reglon
s | ALLWEST BENGAL EXCERT HILLY REGIONS OF DARGEELING AND KALIMPONG AND OTHER RESTRICTE
DAREAS

Motie No: 9434020081 Email it
Parscular Fon Rs. 2000 paid vide canh receipt no WB4SR25010001008 dated 14-Jar-2025.

Provious Cwner z Pravious Regho
O Stale 3 Entry Date
Transter Date. 1 Convarsion Date

o
d) Tandem 12.00 20~ 20PR 10800 e

Foon "5 T R e P = i e e i it
m Nalhati, West Bengal, India 3 S omr o oo ’Oﬁl‘l/q 125

8QGF+CJ, Lakhnamara, Nalhati, Madna, West Bengal 731238, India Ve R fouaat
; Lat 24.326711° 5 ¥ \IAFE‘—_D“\:FE m:;r’;am|wssrnzm|
Lal L&, I : = ’
2 Printad On: 14-Jan-2025 15:34:38
Long 87.774404°
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_GOUERNMENT OF WEST BENGAL

Simlo Transport Dopartment
| RAMPURHAT ARTO |

VEHICLE PARTICULARS
WR2S011445504778 Registrasion No WRALE)
JOHAN HANSOA SonWéta Daughter of CHARLE SH MANSEA
Dumpes Vehecla Maker OTHERS
1212013 Ownarstip Type: OTHERS
WB00002438 Spoed Governor Fitled On 08-SEP-2017
ECOGAS IMPEX PVT LTD 5GEG

VILL-NALHAT! BLOCK ROAD FOSPS-NALHATL (T 51.DT-BIRBHUM West Bengal- 711241

MATL4901003P22270 Engna o IMGII54524
WTAGREAY Vohcla Status ACTIVE
' Body Type DUMPER Mo of Cysnders ]
145,00 Seatfine. drivar) 3 Unisdun Withg! 5190
16200 Tux Amovnt: 155 Cutwe Capacity 588300
LPK 161836 TC BS HWhes! Base 3300 Flaor Area 0000
28-Jan-2014 Raga Vabd uplo: -S0p-2018 Tax Pad uplo 21-Apr-2018
DIESEL Fiiness uplo: 8-30p-2018 Vihicla Harms BHARAT STAGE Wl
Last Aeraion of Vehicls on
widg polcy 0 ks valid from 10-480-2018 1o 09-Jan-2010.
LTD, KOLS 1.0
08-S0p-2017 PUCC Upto: O7-Mar-2018
9735806088 Ema k-

Praviaus Rogho

Entry Date

Conversion Date.
Phumber.Devc & nizs of Regd. Aste Weighifin kgai
10.0030%2 6900
10.00°20=4 10200
NA o \ r
NA L

°§1‘4|-*

RAMPURHAT ARTO | WEST BENGAL |
Printed On: 14-Jan-2025 15.31:44 1

R

y Madna, West Bengal, India

8 8qch+xp2, Madna, West Bengal 731238, India
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s \\‘ GOVERNMENT OF WEST BENGAL
ey o | State Transport Departmont
[ RAMPURHAT ARTO |
.\
3 VEHICLE PARTICULARS
Apptication Mo WB250 WBAS183)
Ot Nt THOMAS HANSDA SoniiteDaughtor of JOMAN HANSDA
Vihicte Class Goods Camer Vehicle Makor- OTHERS
ManihiYear of Manu! 12016 Ownerstép Type. OTHERS
Speod Govemor No: WB0011811 Speed Governor Fried On 2FEB-2018
Spuod Governor Manul, ECOGAS IMPEX PVT LTD SGEG
Prasent Address. NALHATI BLOCK RD. P.O.PS. NALHATI.DIST/ BIRBHUM WS, West Bengal-731243
Chavsis No: MAT440015F 2A007ED Engine No: SIABMIT216
Calor. BLUE WHITE Vohici Status ACTIVE
Owner SodalNor 1 Body Type: TIPPER Mo of Cylinders ®
Horse Power{BHP) Seutfine. driver) 2 Unisden Wipgk 7770
Laden Wiihg) 16200 Tax Amount 1550 Cutic Capaciy: 5683.00
Vehicle Model LPK 1618/38 TC BS HiWhee! Base 3580 Floor Araa
Registralion Date:  20-Fob-2018 Regn Vel uplo:  Z7Fan-2019 Tax Paid upls: 27-Mary2010
Fuet DIESEL Frness upio. 27-Fab-2019 Vihice Norms. BHARAT STAGE i
Las: Changs of Addrasa on: Last Allsration of Vaicle on
insurance From NA vide policy certficate/covernote 1o is volkd rom 26-Aug-2017 ko 25-Aug-2018.
HP Dis:
1. Hypothecalion-INDUSIND BANK LTD., NANATSTIIED
PUCC From: 22Fab-2018 PUCC Uplo: 21Aup-2018
Mabde No: Emall id:
Particular Fee R, 200/- poid vide cash receigl no WB4SRZ5010001007 daled 14-Jan-2025
Other State/Traraler/Convarsion Details
Previoys Owner : Provious Reghlo
Oief Statn Enry Data
Transter Dato Conversion Date
Humber,Desc & size of Rogd Axts Weight(in kgs)
a) Front: 10.00°20-16PR 1000
b) Rear: 10.00°20-16PR. 1000
©) Otver NA BO00
) Tandem: Na 10200 ﬁ‘e' ’l‘qf
I 1;‘»
o
RAMPURHAT ARTO | WEST BENGAL |
K Spumast

Printed On: 14-Jan-2025 15.33:59
SAFE DRIVE
sAVE LIFE

-y PRUICEE PRINT
* &} oPs Map Camera
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Nalhati, West Bengal, India

8qggf+cj, Lakhnamara, ati, Madna, West Bengal 731238,

India
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\; GOVERNMENT OF WEST BENGAL ;
--\ } State Transport Department

il el { RAMPURHAT ARTO ]
VEH'CLE PA“T'CULARS

Angheaton No WR250114B5064840 Regrtraton Na WBALAT
e Name JOHON HANSDA SonhWifeDaughier of CHARLESH HANSDA
Vehicle Class. Goods Camer Vihicle Maker DAIMIER INTIA COMMERCIAL
VEMICLES PUT LTD
MontYear of Manut, 22070 Ounership Type INDMIDUAL
Speed Governor No 19345-0009 Spead Govemor Fitied On O4-JAN- 207
Spead Governor Manul.: CONTINENTAL
Present Addross BLOCK ROAD KATHALTALA MORE WARD NO. 10, NALMATL, BDO OF FICE NALHATI Birbhum #wst
Bangal- 731243
Chassis No MECS \FAHLPORS4G4 Engmne No 92695600097 114
Color YELLOW Vehicle Status ACTIVE
Cwner Senal Mo 1 Body Type TPPER HNo of Cylinders 6
Horse Powor(BHP) 28140 Soatlinc. drivor) 3 Uniaden Wilkg) 11590
Ladon WD) 27800 Tax Amount 275 Cubic Copacty 7200.00
Vehicle Model BHARATBENZ Whasl Base ars Floor Ares @000
2826C6X4 BSVINIG-
2
Regisbaton Date  27-Jan-2021 Regn Valid uplo: 26-Jan-2026 Tax Paid upio Ap-2025
Fual DIESEL Frnass uplo: 11-Jul-2026 Vehicle Norms BHARAT STAGE VI
Lasi Change of Address on Last Alteration of Vohicle on

Insurance From Cholemandalam MS Goneral Insurance Co. Lid. vide policy ceriificale/covarnote no is valid from 15-Jul-2024 1o 14-Jul-
2025

HP Dits
1. Hypothecation-AXIS BANK LTD, GROUND & 15T FLOORNEAR NALHATI GIRLS HIGH SCHOOLNALATESWAR! TEMPLE
ROAD, Birbhum-731243

Parmit Number - WEB2021-GP-1868A Pormit Type Goods Permit

Permit Categary HEAVY GOODS PERMIT RTO Office Name : RAMPURHAT ARTO

Service Type Saloct Service Typo
Stand Capacity: ] Sleag Capacity: o
Permit Vaid From 04-Feb-2021 Formi Vislid Upto : 03-Feb- 2026
PUCC From: 26-0ch-2024 PUCT Upto: 25-0ct-2025

PERMIT AREA DETAIL
Region Code Reglon
00 ALL WEST BENGAL EXCERT HILLY REGIONS OF DARGEELING AND KALIMPONG AND OTHER RESTRICTE
O AREAS

- TR s - Y

Mabile No. 7261070705 Email I

Particular Fee Rs. 200/ paid vide cash receipt no WB45R25010001005 dated 14-Jan-2025.
Frash Permit Fae Rs. 6040/ paid vide receipt ne WBASR2 1020000264 datod 04-Feb-2021
Other State/Transfer/Conversion Deisils

Previous Oumer Pravicus Reghio
Od Stats Entry Dale
Transfer Dals Conversion Dato
Additional Particularn
Number,Desc & size of R-q-l Axle Weight(in kgs)
) Front RIB (11X20 - 18PR)
b) Rear LUG {11X20 - 18PR)
€) Other:
d) Tandom: LUG (1120 18PR) 1/(
ol

EE r«n|w.

E 1,1 FE /EW"" R-sink-rhn
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Printed On: 14-Jan-2025 15:32:34
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TRIBUNAL
EASTERN ZONE BENCH, FINANCE
T CENTRE, 3R> FLOOR, NEW TOWN,
A/?} KOLKATA

S ATY, 0,8, No. 138 OFf 2023/HZ
i Calcas. | LA. No. 30 of 2024

t(g Regn. No. 065 of ¢u22 ‘f_U [.A. No. 49 of 2024
Expiry Dete D Inthe matter of :

\ & 1
\( 0 fa DMW Serajul Islam & Anr.
4] We‘S\ ................. Applicants
—— Versus
The State of West Bengal & Ors.

............... Respondents

WRITTEN NOTES ON BEHALF OF
THE APPLICANTS

NASREEN ISLAM
Advocate
High Court, Calcutta
Bar Association, Room No.4
Chamber: Islam Residency
1/1/12, Bengali Shaw Warsi Lane,
Khidderpore, Kolkata — 700023
M - 8777575987
E-mail : nasreenislam?27@gmail.com
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